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BEFORE THE HON’BLE NATIONAL 

GREEN TRIBUNAL (WZ) PUNE 

Supplementary application u/s 14 read 

with Section 14 and 18 of the National 

Green Tribunal Act 2010 with reference 

to O.A. 80/2019 (WZ), Pune, Dt. 

09/10/2019  

Interlocutory Application 

 

 Shri. Saiprasad Mangesh 

Kalyankar      

 ---Applicant 

    V/s 

 The Maharashtra Tourism 

Development Corporation Ltd. 

Mumbai & 5 others           --

-Respondents 

 

LIMITED AFFIDAVIT IN REPLY ON 

BEHALF OF THE REPSONDENT NO.4 TO 

THE INTERIM APPLICATION 

Dated this 3rd Day of November 2020 

 

 

 

 

 

 

 

 

 

 

Vidhii Partners ,     

Advocates for the Respondent 
No. 4 

Ground Floor, Construction 
House, 

5, Walchand Hirachand Marg, 
Ballard Estate, Fort, Mumbai  

Ph. 9920852247  

saketmone@gmail.com 
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